Az UTTAR PRADESH POLLUTION CONTROL BOARD

/07 /2023

The Registrar,

The National Green Tribunal,
Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in

Sub: Report of The Joint Committee and Action Taken Report (ATR) in compliance of the
order dated-28.04.2023 passed by Hon'ble National Green Tribunal. New Dellhi in
Original Application No. 168 of 2023 Rajesh Mohan Versus State of U.P.

Sir,

That in compliance of the order dated- 28.04.2023 passed by the Hon'ble National Green
Tribunal, New Delhi in Original Application No. 168 of 2023 Rajesh Mohan Versus State of U.P.
[n compliance of the above order a Joint Committee constituted by District Magistrate,
MuzaffarNagar. The inspection of Joint Committee conduct on dated-23.06.2023 and also on
07.07.2023. The status report of the same is annexed.

The Action Taken Report is annexed herewith and forwarded to you with the request that
the same may be placed before the Hon'ble Tribunal.

Yours Sincerely

Enclosure- As above '
IaWCie
(Ghanshyam)

Chief Environmental Officer,
Circle-3

Copy to:
1. Shri Pradeep Mishra, Advocate on Record, Hon'ble Supreme Court/ NGT, New Delhi for
necessary action please.
2. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and necessary
action please.
3. Regional Officer, U.P. Pollution Control Board, MuzaffarNagar for information and

necessary action. \
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Chief Environmental Officer,
Circle-3
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Report of Joint Committee of UPPCB and District Administration _in

compliance of order passed by the Hon'ble National Green Tribunal in OA No

168/2023 Rajesh Mohan Vs State Of UP on dated 28.04.2023

1.0 Background:

Grievance in reference to above application is against failure to control air pollution by
release of dust and foul smell due to grinding of glass and use of thinner by Vinod Kheda Prop.
M/s Maa Ambey Glass Factory in Punjabi Colony near Duga Mandir, Muzaffarmagar, UP.

In the above matter, Hon'ble NGT vide order dated 28 04 2023, directed to constitute a
joint committee comprising of State PCB and District Magistrate, Muzaffarnagar to look into the

matter with directions as below: -

y/ 2. In view of the above, let a joint Committee of State PCB and District

ooooooooooooooooooooooooooooooo

Magistrate, Muzaffarnagar look into the matter and toke remedial action particularly with
reference to siting of industry in question and compliance of consent conditions. The State PCB will
be nodal agency for coordination and compliance. An action taken report may be files to Registrar

General of this Tribunal within two months by e-mail at judicial-ngt@gov. in preferably in form of

searchable PDF/OCR Support PDF and not in the form of image PDF. If found necessary, the

Registrar General may place the matter before the Bench for further directions.

»

Subject to above, the application is disposed Of .....cceevvcvecnecaens

2.0 Observations and Action Taken Report of the Joint Committee

in compliance of the above directions of Hon'ble Tribunal, District Magistrate nominated
City Magistrate for compliance of the directions. The joint committee of UPPCB and District
Administration carried out joint inspection of the unit in question M/s Maa Ambey Glass, Punjabi
Colony, Near Durga Mandir, Muzaffarnagar on 23.06.2023. During the inspection, the unit was
not found under operation. Hence, re inspection of the unit was again carried out by the joint
team on 07.07.2023.

Following are the findings and action taken :-

« During inspection, the unit was found in operation. Industry is involved in cutting of glass
pieces followed by glass itching and pasting. After the cutting process, corners of the
glass are grinded by the grinding machine and polished as finishing process. The
industry is involved in use of thinner during the process.

« During inspection, the unit representative failed to produce any requisite licences from
concemed departments. As per the unit representative, the industry is in operation since

the year 2006 & =4
4 el
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The unit is established and in operation in residential colony of the district.

The unit does not have CTE/CTO from UPPCB for establishment/ operation of the
industry. Hence. The unit is operating illegally within the limits of residential area
of the district.

The unit further uses thinner in the process which causes foul smell around the
residential area. DG set of 15 KVA has also been installed illegally within the industrial
premises.

As the unit was operating within the residential limits of the city illegally, hence during
inspection. the joint committee closed down the operations of the unit by sealing the

electrical motor of grinding unit, electrical motor of polishing unit, air compressor (01 no.)
and DG set. Photographs of sealing are as below :-
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« The unit representative vide its letter dated 07.07.2023 has informed that the unit shall

not be operated before obtaining requisite licenses following due process of law. Letter is

annexed as annexure 1.

The above report is put up for perusal and necessary action please

INSPECTION TEAM

r S.No._ I_Narf\—é o} dfﬁéials & Details Signature

1. |Vikas Kashyap |
lCity Magistrate, Muzaffamagar

-2 Ankit Singh | 1.
|
'Regional Officer, UPPCB, Muzaffarnagar |
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